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(b)lao,tlw<lalailsofth«raoomnwnda- 
tions mada by 1h« Study Graup; and

(e) i  not. tha time t>y which the Study 
Group is lil(«ly to submit its raport?

THE MINISTER OF STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a) Yes, sir.

(b) Th « main raoommandatlons mada 
by tha Study Group aragivan in tha attachad 
statamant.

(c) Tha quastion doas not arisa in view 
of r s ^  to (a) above.

STATEM ENT

Th»m alnmeoim 0ndationsniad0byth» 
Stuify Group aat up tor suggMSngmpoHof 
for oslabBahmont<a now stock oxdtingoa

(I) Approval of lha locations for 
new Stock Exchanges and 
Additional trading Floors 
should ba based on both 
macro-aoonomic and micro- 
aconomic criteria;

(iO A National Stock Market Sys­
tem shouM be created along 
with support agencies for pro- 
vMing high quality trading, 
settlement, d e ^ng  and de­
pository servioss;

(■) Government may accord ap­
proval fortha promotion of five 
Stock Exchanges at New

Bombay, Nagpur, Gwalior, 
Chandigarh and Shimla;

(iv) TheproposedStockExchange
at New Bombay shouM act as 
tha Natk>nal Stock Exchange.

Launching of new market InatninietiU  
bylDBI

1469. SHRI CHETAN P.S. 
CHAUHAN:

SHRIM ATI BHAVNA
CHIKHLIA:

Wn the MINISTER OF FINANCE be 
plaasad to stata:

(a) whether tha Industrial Development 
Bank of India (IDBI) propose to launch new 
mari«Br instrumants;

(b) if so, tha details thereof;

(c) the rata of interest proposed to ba 
offered by IDBI; and

(d) the amount piQposad to be collected 
l>y IDBI fiom these Instruments?

THE MINISTER O F STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR); (a) and (b). The 
bidustrial Davatopmant Bank of India (IDBI) 
proposes to make a public issue of unse­
cured bonds in the next few months.

To meet the different needs of inves­
tors, these bonds are piopoeed to be issued 
in three forms as par details given below:

(If NonCommM»Bond»CumubtivoSchomo(Sorioolf 

FacaValue Rs.5,000

InterietRate

tiaosifipiiofi

15% p.a. compounded seml-annuaNy.

At the end of 10th year from the data of 
aVotmant



Redemption Prafflhitn 5% of fan  value i.e. Rs250/-
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Interest Strip T>wBondsofRs^,OOOwouldbeattached
with a separata strip of face value 
Rs. 16,500/- covering accrued interestfor 
10 years and redemption premium.

Non Conwrtbh Bonda tkm-CumutaHw Schamo fSerfes I)
Face Value Rs. 5,000

00

(S)

Interest Rate 

Redemption 

Redemption Premium 

Redemption Value 

De«p-Disoount Bonds (Sarias II) 

Face Value 

Issue Price 

Redemption

15% p.a. payable half yearly.

At the end of 10th year from the date 
of allotment.
5% of face value Le. Rs. 250/- 

RS.5.2S0/-

Rs. 1,00,000

Rs. 2,700 (To be finalised 
at the time of issue).
At the end of 2Sth year from 
the data of allotment.

All the three instruments are proposed 
to be listed on m i^  stock exchanges in the 
country.

(c) interest tentatively compounded at 
15% p.a but to be finaiMd et the time of 
issue is proposed on both the eumulatiwe 
and non-cumulative schemes of non-con- 
veitiMe bonds.

(d).K>Blpreposetorai9eR«,|00cr9iii 
with an option to retain excess wAicriiAim.

Levy of eonalgiMnaî  Ipii

P.S.1470. SHRI CH ETAN  
CHAUHAN:

SHRIM ATI PHAVNA 
CHnCHUA:

wmtheMinislerofFMANCEbepieased
tostale:

(a) whetherthe piopoaal regarding levy

of consignment tax has been under the con­
sideration of the government for a long time; 
and

(b) V so, the specific stepe taken to 
impleniant the proposal during the last two 
years?

MmiSTeA O F STATE M THE 
M INISTRY O F FINAMCE (SHRI 
RAMESHWAR THAKUR): M  Yea, Sir.

(b)Piscusstons and consultaliios haws 
been held with the State govemwenls to 
evolve a commonly agreed proposal

ITransbeoii

Roads maintained by BRO In fturf and 
diamon diatrlds

1471. SHRI BHUWAN CHANDRA 
KHANDUFU: VMl the Minister of DEFENCE 
beplaasadtoatate:




